
 

THE VICE-CHAIRMAN; (SHRI ARVIND 
GANESH KULKARNI): I cannot go on with 
this ad infinitum. We shall go to the next item. 
Mr. Ramamurti, your party has got nine 
minutes. I will give you two or three minutes 
more. The time at the dispo. sal of the House 
is very short. 

SHRI KALYAN ROY; (West Ben-gal): I 
did not 'finish my speech yesterday. 

THE VICE-CHAIRMAN; (SHRI ARVIND 
GANESH KULKARNI): Mr. Ramamurti. 

DISCUSSION ON THE WORKING OF 
THE MINISTRY OF ENERGY AND THE 

DEPARTMENT OF COAL—contd. 

SHRI P. RAMAMURTI (Tamil Nadu): Mr. 
Vice-Chairman, Sir, the subject that we have 
taken up for discussion, namely, the question 
of energy, is rather vast and we cannot go into 
the entire gamut of the question cf energy in 
this short discussion because it embraces not 
only energy from coal, energy from other 
sources, but it also embraces the non-
conventional sources of energy and the 
functioning cf the atomic power plants and ail 
these things are covered under this thing. But 
we are just confining ourselves to the fun-
ctioning of the Ministry of Energy as it is 
called, namely, the Ministry which is 
managing the largest source of energy in this 
country, namely, the coal sector.   Am I right? 

SHRI KALYAN ROY (West Bengal): 
Yes. 

SHRI P. RAMAMURTI: That is what we 
are concerned with today. As far as the atomic 
power projects are concerned, for Tarapur, 
America has refused to supply us enriched 
uranium. What shall we do now? I think, as 
far 'as this is concerned, the Government of 
India must take a bold decision that since the 
Americans are breaking their contract to 
supply us uranium for the entire life of the 
reactor, we are also not bound by their 
contract    and we shall 

recycle the waste that is there and we are not 
bound by the contract and that contract s 
broken by the U.S. That is all that I would like 
to tell now. As for the other things, I would 
like to go into them later. But now, Sir, with 
regard to the functioning of this Ministry and 
with regard to the functioning of the coal 
industry, I would like to say something. 

Now, Sir, everywhere in the world, the 
coalminer is honoured because coal is the basis 
of the entire industry m the country. Now, 
unfortunately, in this country what is 
happening is that for everything that is going 
wrong in the coal industry, the worker is blam-
ed. They say that strikes are there -and, 
therefore, production of coal has fallen. I 
would like to ask the Minister to give us the 
figures. According to the figures prepared by 
the Government of India itself, during the last 
three years cr four years, the man-days lost due 
to strikes or lock-outs in the coal industry have 
been coming down very sharply. But, desipte 
that, coal production has not gone up. What are 
the reasons for that? Has this Ministry ever 
found out the reasons for this? 1 would like to 
ask: What is the incentive that you give the 
workers for producing more? If any other 
country in the world, in the conditions that are 
prevalent in the coal-mining industry here, the 
workers would have gone oa strike not for one 
day, but the workers would have gone on strike 
permanently. You ask the British workers to 
work under the conditions which you have 
created in this country and the British Worker 
will refuse to work. About two years ago, the 
ILO sent a delegation of members, its 
Executive Committee to discuss with the 
Government of India and the trade union 
leaders the question of safety in mines. They 
discussed with me and I told them about what 
was happening in this regard and they 
confronted the Labour Ministry with my 
information and the Labour Ministry had no 
answer. Here is a case where safety is not at all 
bothered about, where they do not bother about 
the safety of the worker who is vital for the 
entire industrialisation of this country and wfco 
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is not cared for. The officers who have been 
found ...uilty of negligence, which has led to 
oss of lives, should be punished and hanged 
because they are responsible * or the death of 
these people. But these officers have been 
permanent] / promoted. The punishment they 
get is this: The officer who is respt nsible for 
the death and killing of so rr any workers—I 
can give the entire lis- but unfortunately, I 
have not got tht time now—and all the officers 
who ha^ e been found guilty of negligence of 
S ifety measures and who are responsib e for 
the death of so many workers have been 
promoted. This is the kind o thing that is hap-
pening here. Do you think that worker will 
have a ly interest in working in these 
conditions in this country? Take, for example, 
the person who is heading the coal ini 'ustry. A 
man who has been found corr jpt by the 
Vigilance Commission, who has been found 
cor-Tupt twice, that man is now put at the 
head of the coal industry and this is a 
wonderful thing "hat they are c'oing. 

SHRI  KALYAN      ROY:    Sir Vijay 
Kanungo. 

SHRI P. RAMAMURTI: I do not want to 
mention the nan es. Let the Minister dare deny 
that. Here is a person who has been founc 
guilty by the Vigilance Commission, /he has 
been found to be the most corrupt man, has 
been put in charge of thu coal industry and the 
coal industry i reeking with corruption from 
top to bottom. What else can you expec from 
the indutry? When the workers find that the 
top man is the most corrupt man and when he 
is put there, do you think that the workers u 
11 tolerate this? in any other country, worker 
would have retorted agaiist this. But un-
fourtunately, the Indian worker has not 
retorted against it. I am only sorry for it. He h 
is to go on permanent strike in ordei to arouse 
the people's conscience agEinst this 
corruption that is going on in the entire 
industry. There is complete neglect of 
ordinary safety rules. And here is no inspec-
tion to find out/ whether the safety rules are 
being enfcreed. The workers who are most 
vit.lly concerned with safety are not asso iated 
with the en- 

forcement of safety dules. When I mentioned 
this to the ILO delegation, they were shocked. 
In Britain trade union representative are 
always associated with it and there is a psrma-
nent committee in every mine where the trade 
union representative is there to see that the 
safety rules are observed. Does the Coal 
Minister bother about their safety? Does he 
know anything about safety? He does not 
know what is safety. Do not the miners need 
some safety?How many disasters are taking 
place in the coal mines? The gentlemen who is 
heading the industry has no heart. He has no 
heart becaus you have no heart. What can we 
do about it? 

Here is a Minister whose interest is only to 
give licences or permits to 113 people in his 
constituency-—Malda. Permits for how 
much?For 36,000 tonnes of coal. I have heard 
of no other Minister being engaged in giving 
licences, transgressing all rules. After all, coal 
is an item which comes under the Essential 
Commodities Act. The rules under the Act are 
framed by the State Government as to whom 
to give coal and to whom not to give.. The 
certificates have got to be given by the State 
Governments. All these will have to be given 
by the State Government. But this procedure is 
bypassed and here is the Minister who issues 
permits. Is that his job. Dees Malda-district 
require 36,000 tonnes of coal? Has Malda got 
any important factory? The only industry it 
has got is the silk cocoon. It does not require 
steam coal. What is happening to the steam 
ccal that is given to this area which has no 
industry? It is being smuggled across the 
Hooghly to Bangladesh becaus there are no 
industries in Malda. Here is the Minister 
whose job is to issue permits. He does not per-
form his legitimate job. But he is issuing 
permits that such and such persons should be 
given permission to run coal depots. Is that his 
job, I ask. What is his work? This is the kind 
of Minister we have got in the Coal Ministry. 
Naturally, the officer who is heading the 
industry is bound to be corrupt. What can we 
do about it? Here is a Minister who is   sitting 
and 
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[Shri p. Kamamurti] 
blinking at me. The whole country is asking 
why this Minister is doing such things. There 
must be some consideration for it. You can 
shut one man's mouth. You cannot shut the 
mouths of the entire people of this country. 
Today people are asking this question why 
tnTs Minister is indulging in such things 
unless there is some consideration for it. You 
are under cloud. The workers are feeling -that 
the Minister in thi§ Ministry is undercloud. 
The working class people who work hard and 
wh0 make their living with their sweat and toil 
are not prepared to tolerate this corruption any 
longer. 1 think we have to organise a strike 
against corruption. Till now they have been 
organising strikes for their own betterment. A 
time has come for us to take some initiative 
and organise strikes in the coal Industry on the 
question of corruption at the level of the 
Minister and other officers demanding action 
against them. I would request the Prime 
Minister to remove a Minister who is under a 
cloud and who is guilty of charges of corrup-
tion. I would demand a public enquiry by 
Members of Parliament so that he can cleared. 
In his own interest let him get cleared. 

He can offer himself for that. Let him get the 
clearance. Until he is cleared, let him quit this 
thing. Suspend some people. Let him be 
cleared of this Ministry. This is the minimum 
thing that has got to be done if the coal 
position is to be improved and if the power 
production has got to improve... (Time bell-
rings) . 

SHRI V. GOPALSAMY (Tamil Nadu): 
Mr. Vice-Chairman, Sir, 1 am thankful to you 
for giving me this opportunity to take part in 
this debate on behalf of the DMK Party. This 
is one of the most important subjects which 
we are discussing today. Sir, the word Power' 
plays a most dominant role both in politics 
and economics. Of • course, in this debate 
wi» are concerned with the latter.    Tower'  is  
the  spinal  Chord 

 

of a country's economy. That is why, Lenin 
the Great stressed the need for electricity as 
the road to prosperity. Sir, the Chinese may 
differ with the Russians on many issues, but 
they have got a correct lesson from the 
Russians in the field of electricity. That is 
why, today China is the third largest energy 
consumer in the world, next only to the 
U.S.A. and the U.S.S.R.—just ahead of Japan. 
But what about India? I am very sorry to say 
that India is one of the smallest energy 
consumers. What is the reason for this. As the 
time at my disposal is short, 1 shall not go into 
these details. But I would like to bring to the 
notice of the Government certain important 
points which have been made by Mr. K. C. 
Khanna in an article under the caption "India 
Faces A Gloomy Future" in The Times of 
India dated 25th March. 1980.   He says: 

"India, for instance, invented the biogas 
plant for the efficient, cheap and easy 
conversion of cow.dung as also other 
animal and human excerta—into a clean 
fuel for cooking as well as organic 
fertilisers. But over the years, the Chinese, 
not we, have been making good use of the 
device. During mid-1977, 4.5 million 
fermenters of different capacities ranging in 
size fiom 10 to 100 cubic metres, were 
operating in China. In India, in contrast the 
erection of 100,000 such gobar gas plants 
is still the, ambitious target to  be  achieved  
by  1981." 

"In terms of coal replacement, India 
produces nearly 30 million tonnes of cow-
dung.. ." 
THE VICE-CHAIRMAN (SHRI ARVIND 

GANESH KULKARNI): You are wasting 
your time by reading this out. He must have 
seen it. It is better you give your own sug-
gestions. 

SHRI V.  GOPALSAMY:   It says: 
"Similarly, we have done little to tap the 

waters of small reribulets drains   and   
natural  waterfalls     to 
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tap the waters of small rivulets, drains and 
nati ral water falls to generate low-co t 
power. Though Bharat Heavy Eloctricals 
has the capacity to manufacture mini 
generating sets, with capacity of no more 
than five kilowatts, the orders it gets have 
been few and far between. China, <n the 
other hand, has already erei ted as many as 
70,000 mini hyc roplants, with an 
estimated aver: ge capacity of 45 
kilowatts." 

So I would liki the hon. Minister to study 
how Chi 1a has improved in this respect. 

Then, Sir, I would like to draw the 
attention of the hon. Minister to some of the 
problems facing the atomic power plant in 
Kilpakkam in Tamil Nadu. In the ye ir 1960 
the decision was taken to set up the Madras 
atomic power plart in Tamil Nadu in the 
Central secto with a view to meeting the 
needs of Tamil Nadu. Sir, twenty years ha -e 
passed. They have not yet completed the 
task; two decades have passed. Even now 
they have not completed the work. What is 
the reason for this delay? What is the latest 
time schedule? I would also like to know 
from the Minister whether the new time 
schedule will be adhered to. I would suggest 
some special squad shoald be set up to 
adhere to the nev time schedule and at the 
same time ;:.o into the problems facing the 
atom:: power plant. I would like t0 bring to 
the notice of the Government another thing. 
What about the safety measures. This has 
become a serious problem not only in India 
but in western countries and countries like A 
nerica. America is a far advanced country 
with advanced science and technology, 
where some serious accident ook place in the 
"Three Mile Islai.d" Atomic plant... (Time 
bell rings). When there, was a a report about 
radiation due to leakage, this was first denied 
by the officials. The people were in panic. 
Even Mr. Carter himself visited the plant and 
said th; t there was nothing wrong.      
Ultimately,      after      some 

time, the accident took place and the people 
living in the nearby areas were asked to 
vacate. It would be interesting to note that a 
film by the name "The China Syndrome" was 
released just two weeks before the accident in 
which the story narrated a similar accident in 
an atomic plant and that led t0 huge uproar in 
the United States. Ultimately that was caused 
by a slow-down in installation of the power, 
plants. Therefore, Sir, we have to bear in 
mind that proper safety measures should be 
provided in the Atomic Plants which are 
installed near populated cities like 
Kalpakkam near Madras and Tarapore near 
Bombay. So we have to think about it. Even 
the advanced countries are worried about the 
safety measures. We have to be very careful 
and cautious about providing safety measures.    
(Time bell rings) 

Regarding the problems of thermal stations, 
I would say that the thermal stations in Tamil 
Nadu are at Ennore, Basin Bridge and 
Tuficorin. Energy generation from these 
sources averages about 3000 m.u. per year. 
Comparing the original estimated figures of 
supply from these sources in 1979-80 with the 
latest figures available for the same year, we 
find a substantial decline in the case of all the 
three sources, particularly Ennore and 
Tuticorin. What are the reasons? Since its 
inception in 1970, Ennore has been a problem 
thermal station. Output of energy has 
invariably fallen short of the capacity every 
year owing to one difficulty or another— 
breakdown of machinery, lack of spare parts, 
inadequate supply of cooling water or coal, 
labour troubles and so on. It is said that 
experts are being called from Czechoslovakia. 
I would like to point out that our experts and 
our own technicians are the pride of the 
world. Why can't we give expert training for 
our nation technicians? Why should we. 
depend on foreign experts? After all, BHEL is 
supplying machinery to Ennore. Therefore, I 
would like the request the hon. Minister to 
give his attention to this problem. 
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THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Gopalsamy, 
your party has only six minutes. 

SHRI V. GOPALSAMY: The problem at 
Tuticorin is the shortage of coal or 
inadequacy of coal handling machinery at the 
port. What is the problem? Is it because of the 
failure of vital equipment such as generator? 

I would like to urge upon the Minister to 
give clearance for the early execution of 
Mettur Thermal Scheme in Tamil Nadu 
which has a potential of generating 420 MW. 
Another proposal to locate a thermal plant 
with a capacity of 630 mw in the North 
Madras based on coal from Singareni has to  
be pushed through. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Gopalsamy, 
you have to finish now. 

SHRI V. GOPALSAMY: I would like the 
hon. Minister to look into the Pandiyair-
Punnapuzha scheme. The Hydro power at 
Hogenekal Upper reaches of Cauvery should 
be taken up immediately. This should be de-
linked with the purview of the Cauvery water 
dispute. 

I hope, the hon. Minister will look into all 
these problems. 

SHRI S. K. VAISHAMPAYEN 
(Maharashtra): Mr. Vice- Chairman, Sir, I am 
thankful to you and the hon. Minister for 
giving us this opportunity to discuss an 
important report. Energy has a vital role to 
play in the economic development of our 
country. It is almost lifewire for agricultural 
and industrial growth. But unfortunately the 
performance of the Ministry of Energy has 
come in for criticism during the lest two 
years. But the situation has improved since 
January 1980. Only two or three States are 
having power problems. Otherwise, the 
situation in other States has improved 
considera- 

bly. This is due to the various measures that 
the hon. Minister has taken to see that the 
power cuts are restored. But, at the same time, 
it should not lead us into complacency. Let us 
not forget that the energy demands are going 
to increase everyday. The demand is going up 
and up. So, we should try to plan our energy 
policy in such a way that we try to meet our 
demands. 

It is generally considered that the two 
functions of the Ministry as well as the State 
Boards are generation and distribution. But, 
according to me, there is also a third function 
for this Ministry and the State Boards. And 
that is, whatever energy we generate, they 
should see to it that it is conserved as much as 
possible and an optimum utilisation is also 
made of all the energies that have been 
generated. 

Sir, if you look at the transmission losses—
Hon  Mr. Ozha has also referred to that—we 
will come to realise how  important    this   
third   function is.    Sir, I have got a few 
figures and I will just quote them in short. 
These are the figures of 1975.    The percen-
tage of loss in   Andhra   Pradesh    is 26.15; 
it is 23.4 per cent    in   Bihar; 24.32 per cent 
in Haryana; 16.26 per cent  in  Maharashtra;  
20.65  per  cent in Punjab;  28.57  per  cent   
in Rajasthan; and 26.36 per    cent    in    
Uttar Pradesh.    I have also the figures    of 
the previous years and I do not want to 
quote them because the time     is short.    
And what I find from   these figures is that 
the percentage of losses has increased in 
each State. And the average losses in    
transmission    and distribution have 
increased instead of going  down.    And,   if 
you     compare these figures with the figures 
of other countries, you    will    And    that    
the transmission losses in our country are 
the highest. I  have got those figures also but 
I do not want to give them because of want 
of time.   This is the function to which we 
must grve our very serious consideration.   
Of course there   are   grounds   and  reasons   
for such a stata of affairs.   We have got 

 



141 Discussic an [24 JULY  1980] working of Min. of 142 
Energy and Deptt. of Coal 

 



 

[Shri S. K. Vaishampayen] 

should be evolved further and made more 
economical so that the bio-gas community 
plants are established at different places. 

With regard to the rural electrification 
work, the Ministry and the State Boards have 
made good progress. The Rural Electrification 
Corporation has invested, according to the 
Report, about a thousand crores of rupees in 
the last eight to ten years. This is a real good 
work which is worth noting. But the work of 
the Corporation as has beaten stated in its 
objective, must be more in the dry farming 
areas or chronically drought prone areas or the 
backward areas. In the Report of the Ministry 
of Energy we do not have the break-up of the 
work that the Rural Electrification 
Corporation has done in so far as the dry 
farming areas are concerned and so far as the 
chronically i.rought prone areas are 
concerned. I hope that the Report of the 
Ministry of Energy that will be presented next 
year—the Minister will please take note of 
this—will give us the break-up of the work 
done in the drought prone areas, the backward 
areas and also the dry farming areas. 

The last thing which T would iike to say as a 
sort of suggestion to the Minister is to see that 
the two units that are there in Maharashtra, 
namely, the Parli and the Ujani, should be 
completed early. I come from Maharashtra 
and there are the two pending projects. A set 
of 210 MW is to be added to the already 
existing Parli thermal station. In Ujani there 
are two sets of 500 m.w. These projects have 
been sent to the Central Government or the 
Ministry of Energy. I -wish that the Minister 
gives his clearance early. We have got to see 
that the projects that are sent here are cleared. 
I hope that the Minister will see that these two 
projects from Maharashtra are cleared. They 
are- both thermal projects. With these few 
observations, I resume my  seat.      Thank 
you. 

 DR. MALCOLM S. ADISESHIAH 
(Nominated); Mr. Vice_Chairman, Sir, I  have 
to make  my  observations    in 

"regard to three things. Firstly, I would like to 
speak on the question of energy. I think the 
term 'energy' refers to some 12 ;ireas, namely, 
thermal, hydel, nulear solar, bio-gas, geo_ 
thermal tidal, wind, oil, firewood and animal 
power and human power energy. I think that in 
what we call the Ministry of Energy, we are 
only dealing with two of these broad areas., 
namely, electricity through thermal, hydel and 
nuclear and coal. So what we call the Ministry 
of Energy in our country is really not the 
Ministry of Energy which is dealing with a 
broad spectrum, but one which is dealing with 
a much narrower area. Here I must say that 
Tiany of the things that I wanted to say have 
been said by hon. Member, Shri Pant. I think 
there is need for some kino, of a co.ordinat_ 
ing machinery. He has Proposed a unified 
Ministry of Energy covering the whole area. I 
do not know whether that is possible or not. 
But I fhink, in its absence there is an urgent 
need for an Institute of Energy which would 
present an integrated picture to the 
Government and to the country in regard to the 
energy programme. The energy shortage is a 
much more serious problem for us in India 
than it is for the United States and other 
western industrialised countries because we 
are at the take.ofi" point and energy shortage 
will arrest our deve-lopment. 

The second comment is that the report 0f the 
Ministry of Power 1979.80 which I have read 
with great interest, refers to the sad record' of 
electricity, electric power for 1979-80. It is 
really much worse than the small growth of 
over 3 per cent in Installed capacity recorded 
in the report. I would like to refer briefly to 
whit happened in 8 of the major States. In 
Wes': Bengal, during the year, there has been 
no power at night in the month of March. The 
average load-shedding was for 16 hours and 
this serious power shortage 
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led to interruptio s ;n the gas turbines of Haldia  
and  Calcutta.     The  indus_ trial loss, as a "-
"suit of this, is com. puted   at   Rs.  H00 crores    
f°r    West Bengal alone.    R ijasthan   had    
power cuts ranging frori   10 to  50 per  cent, 
and included the exempted categories, like,    
hospitals,    government      offices, schools and 
colleges small   industries, etc.    There was no    
domestic    power supply  in  the  31 ite    
between  7  A.M. and  6.30 P.M.  R assive 
power cuts in the eastern state   led to very 
serious cut in steel prodi ction.   In Karnataka, 
power cut during the year ranged between 40 
and 60  oer cent, and  at one point, for a few d 
lys, it was threatened at 100 per cent.    In    
U.P.,    similarly, power cuts resu'ted in 
generating  20 million units instead of the 
normal 40 t0 5o million u n i i s  and losses for 
one month alone wen   computed at Rs. 100 
crores in industi ial production and 2 lakhs   
unemploye 1.    Even in    surplus State of 
Orissa a id normally adequate Andhra Pradesh 
power supply was so low  that  it  resu ted  in  
delaying    the fertiliser plants   it Talcher and 
Ram-gundam from  gc ng  into    commercial 
production.    In  1 ladhya  Pradesh  also, the 
load-shedding led to serious cut in Bhilai steel 
production.    Bihar had to introduce power 
rationing in order to save its rabi cro >. 

Now. this is fie kind of thing that is not 
referred t< in the report, which is at least the 
elaboration of the very small increase ir 
production, in elec. tricity production , that is 
reported during the year. 

The point I an   making is as far as thermal 
supply a concerned, the poor performance of 
thermal supply is    not due to    coal   shortage.    
If I read the report correctly,  on  page 6. para   
1.9, it  is  reported  t lat  during the  year, 
theremal station: received 34 million tonnes  
against 1 ieir normal full demand of 37 mil ion    
tonnes    that is, 97 per cent of    the requirement    
of the    thermal    plants    had been met during    
the year.        If    that is    so. then I think the 
reasons for the poor performance  mist  be  found     
somewhere else  a^d not as is believed, Chat 
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production, the targetted pro. duction, is 113 
million tonnes and the demand is 122 million 
tonnes. Now, there is another little snag here. 
There is a gap between what is called pro-
duction and the actual despatches, what 
reaches the consumer. Here, the only figure 
which we have is that in 1979-80. the 
production was 103.93 million tonnes and the 
actual despatch was 99.48 million tonnes. 
There is a gap of 5 per cent even between 
what is produced and what is despatched and a 
gap of 20 per cent between production and 
what the consumers receive. My question is, 
what happens to this^big gap between the 
production and the demand which seeni<? to 
be around 15 to 20 per cent? We have not 
imported sixteen million tonnes of coal during 
the last year in order to meet this gap. It would 
be good if some account is given of the effect 
of this gap on industrial and other deve_ 
lopment in the country. 

The other point which I would like to refer 
to and which has been referred to by other 
Members, is that is one of the major loss-
producing public sector industries we have in 
the country and it is reported here that some 
Rs. 175 crores of non.Plan aid, budgetary aid, 
had to be given to the coal industry and the 
reasons for this, I believe, are:—(these have 
been listed by many Members and I would 
recall them) (1) corruption (2) inefficiency in 
management (3) surplus labour. But I do not 
know if any body has referred to something 
which the report hints at. This is, really, that 
the time has now come to review the price oi 
coal. As long as that is not done, in spite of 
the other things which we might do it will still 
be a loss-making industry.    Thank you. 

 

 

"The gap between the demand and supply is 
ever increasing. The rate of growth in 
generation should be si least 10 per ent ahead 
of the growth in 
demand." 
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SHRIMATI SUSHILA SHANKAR 

ADIVAREKAR (Maharashtra): Mr. Vice-
Chairman, in the beginning 1 would like to 
thank the Government for consenting o discuss 
the working of the Department of Power and 
Coal which are the burning and vital, issues of 
today. The meeting of all the Slate Ministers 
for Energy convened recently at Delhi shows 
that the present Govern -nent is well aware of 
the situation ai d wants to tackle the problem 
with sincere efforts in both long-term and 
short-term planning and not indulge in any 
patch-work approach like that of the previous 
Janata  Government. 

I would only like to limit my observations 
to the area of energy research and energy 
coordination. Sir, for the first time the Prime 
Minister constituted the Ministry of Energy, 
tieing it up with coal ai d power and separat-
ing irrigation rom power and thus empowering 
th s new Ministry with the responsibili' y for 
nodal coordination of all the energy planning. 

Sir, there are separate Ministries for 
Atomic Energy and Petroleum— although 
they als0 are important energy  sectors  and 
atomic  energy is 

fundamentally a thermal source of 
elecitricity. In the pas(t, this nodal 
coordination work was entrusted to 
comparativey junior officetos-. This was, I 
think, our first major and primary mistake 
because there was hardly any coordination 
work done by the junior officers. The work to 
organise this nodal coordinnation was 
completely neglected. 

Sir, the election manifesto of party has 
given emphasis on what it today known as 
renewable source of energy which, fn other 
words, could be named as non-mineral 
sources, while the Janata Party in its meni-
festo, if I am not mistaken, has emphasised 
nuclear power—perhaps rielying on Prasad's 
working group paper. 

Sir, we have invested large funds on 
atomic energy and nuclear power and it is a 
fact that even today the cost of atomic power 
is not less than coal-based power and no 
doubt all these expenses on atomic establish-
ment has brought status, prestige and power to 
our country. But what I want t0 say with very 
clear emphasis is that we have to give equal 
importance by putting enough money and 
making finances available on Research and 
Development on developing as alternative  
non-conventional      sources. 

The other day, Sir, our Prime Minister said 
in the Lok Sabha that at one stage even our 
Planning Commission was averse t0 the idea 
of spending money on solar energy research. 
But the time has come today that v and we 
have to increase availability of funds for 
research on non-conventional sources. Sir, we 
cannot aff<v"l to work half-heartedly on this 
issue. I would like to give a few examples, 
one of which was very much discussed here. 

On Biogas front, China started a decade 
later than us and today they have hundred 
times more gobar gas plants than we have. 
Secondly, we are ignoring the excellent work 
on wind-power accomplished at Jodhpur and 
Gahazipur. Many countries have taken to this 
wind-power while we 
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are just ignoring it. Sir, in the same way tidal 
power has big potential, but enough emphasis 
in that direction is still to come. On the other 
hand, the GSI is spending large amounts on a 
poluting source a$ geo-thermal. We do talk a 
lot about developing solar energy, but in 
action we have hardly done anything in that 
respect. Solar energy can even today be profi-
tably used in space-heating and air-
conditioning, specially in the new public 
buildings. But it seems that neither the Energy 
Ministry nor the Department of Science and 
Technology has initiated any discussion with 
the Ministry of Works and jHousing to do 
something in this matter and make a 
beginning somewhere. If our hon. Minister 
takes some steps in that direction, I think it 
will give encouragement to many oiiher 
people to follow suit. 

Today, Sir, the Energy Ministry is 
supposed to be responsibe for nodal co-
ordination. Funds for research are allotted by 
the Technology Bhavan and I am told that a 
large sum of Rs. 40 lakhs was given to the 
IIT, Delhi, to build a Centre for Energy 
Studies. It is all right, Sir, and we have n© 
grievance against that. But we are pained 
when we see no result and when we come to 
know that not a single enconomic idea, in 
spite of this assistance, has come from the IIT, 
Delhi while the other R&D Centres are not 
getting enough assistance or financial aid to 
carry out their new research. This type of 
differentiation should be reduced. Sir, this 
makes me give a small suggestion to the 
honourable Minister . to consider that he 
should set up a separate Department of 
Energy Research and Co-ordinnation in the 
Energy Ministry and not place it under the 
Department of Power to have a little more 
purposeful functioning. I would like to 
support here the idea and suggestion given by 
Mr. K. C. Pant regarding having a separate 
Parliamentary Committee for Energy. 

Sir, I would like to thank the hon-ourlabie 
Minister for clearing; the Danquni LTC project 
and I hope tftat the Government will take quick 
steps to put up similar coal gasification projects 
in other cities like Nagpur, < Kanpur, Delhi, 
etc. Sir, I would like to make a mention about 
the Central Fuel Research Institute—CFRI. 
This is a (national laboratory of value attached 
to the Energy Ministry. But it seems that the 
work of this institution is stifled. The CFRI and 
the CMPDI unitedly can help us in the better 
utilisation of our coal and lignite resources. I 
would request the honourable Minister to have 
a formal review of these two bodies. 

Sir, we should spend more on coal 
technology research and it must £et multi-
disciplinary importance. I am told that there 
are a number of expert mining engineers in this 
Coal Department. It is good to have their ex-
pertise. But what we feel is that they also 
should be equaly aware of the changing 
technology 0f the world and should not restrict 
themselves t» the coal-raising problems only. 
We must have our own independent study on 
coal and spend more on R&D in a planned 
way rather than relying on foreign suppliers of 
technology who are in a way looting our 
country. Much more is to be done in 
improving the performance and calibre of 
scientists and engineers in the Central Power 
Research Institute. An external review in co-
operation with the otb°r Bangalore institutes 
like the Indian Institute of Science will go a 
long way in improving their performance. 
Here I would like to point out the 
commendable work this institution has done 
by way of taking up a survey of a village in 
Karnataka to know how electricity and other 
types of energy are utilised at the village level 
and they have been able to remove many 
prevailing myths regarding village 
electrification. Sir, I would like to suggest 
further that the Minister should consider 
setting up a public sector consultancy 
company for the power sector. Tatas and the 
Kuljians should not in any way domL 
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nate the th nking of our Central Electricity 
Authority or the Department of Powe . We 
must give due encouragement to young 
energetic visualisers to olan 0ut our power 
strategy rathei than the soon-to-be-retired 
seniors vho are more interested in rehabili 
atinjgi themselves in some foreign companies 
or in some multinationals somewhere. 
Looking at the targeted massive increase in 
power generation capacity, I feel that these 
young sc entists will go a long way in helping 
us in achieving those targets. 

Sir, we shoL.d have an integrated energy 
policy which is the need of the day and ti e 
way the Minister is working today and the 
spirit he is showing in changing the whole 
policy and improving the conditions of the 
persons workin;': in different sectors, of his 
Ministry, I hope he will keep up the same 
spirit and improve its functioning in the   
uture also. 

PROF. SOUIENDRA BHATTACH-
ARJEE: Mr. \ ice-Chairman, Sir, the point 
that has >een emphasised by all in respect of 
nergy, that is, power position in our country, 
is the overall shortage, a poi :t which has been 
emphasised by tie Minister also and how 
things can be improved in this area so that our 
economy which is very much dependent on 
this aspect does not suffe: as it is suffering at 
present. 
But    in this connection, some digression was 
m ide—I     think, by Mr. Yadav—when ^>/e 
were discussing the Union Budget   nd he 
suddenly jumped on West Be) gal 
Government out of some psychosis   which 
must be.    But so far as the ]iower position in 
West Bengal   is   cor cerned,   the      prfesent 
Enengy     and   Coal  Minister   at   the Centre 
must know it best.  It is not worse than wi at it 
was    during the time when Mi.  Yadav's     
party was ruling this coi ntry.   Last year,     
the shortage was    4.9 per cent.     Today it is  
16.6 per  cent, as    against    the national 
averaa e of 16.1 per cent deficit.   I  do  not  
say     that  the  West Bengal Govern nent does 
not have    a responsibility    n  the matter  of 
improvement.   Bu<   there  is  another as- 

pect also.   Certain projects were   not allowed to 
be     launched,  as for example, Golaghat,    
where the acquisition of land was not possible 
till 1977 when the previous Government went 
out.   It was only  after that     when acquisition 
of land was possible even though the scheme 
was cleared     as far back as 1973, and in the 
course of three years, in    1977-78,  1978.79 
and 1979-80, the West Bengal Government 
allocated a sum of Rs. 293 crores for on-going 
projects and certain marginal things.   
Undoubtedly, load-shedding is not a 
phonomenon particularly in Calcutta and in 
other parts. But so far as shortage goes, Mr. 
Yaday's own State, U.P., has got a shortage of 
22.8 per cent, Bihar has a shortage of 31 per 
cent, Maharashtra has a shortage of 19 per cent, 
and so on.   So this is a   country  with   wide      
phenomenon which  has   been  emphasized  by  
the Minister himself. So it is no use trying to  
point the finger  at  a     particular State because 
of political differences. Political avenues must 
come, but not in a manner which does not serve 
any purpose. 

Now, the question is that we have a deficit of 
more than 11000 mw in the matter of power, 
and when we consider our production capacity, 
it seems that even     with a     super    thermal 
power   station   we   are   to   live  with power   
shortage   if  the  present   pace goes  on for  
quite     some time.   My specific question to 
the Minister would be whether he can hold 
forth a hope, based   on   concrete  facts,     that   
this situation would change on a national plane 
and we will be rid of the power shortage which 
is crippling our industrial  activity.   He  said  
in  the  other House that even Haryana has to 
resort to power  cuts.   Only two       or three 
days back, an engineer working there was 
telling us that the industry there has sometimes 
to suffer up to 80 per cent. Let him    check up 
the figures   and   see  what  is   the   actual 
position.   But the fact    remains that barring 
one or two States,    all over the  country  there  
is  huge shortage. At the same time, there are 
regional imbalances.   The power  projects,  by 
their very nature, are    not such    a 
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[Prof. Sourendra Bhattacharjee] thing in 
which regional imbalance can be done away 
with overnight. But we know, the eastern 
regions has been allotted a capacity in the 
next five years which is about half cf what has 
been allotted to the northern region and the 
western region. Now, has the Minister any 
programme to do with this imbalance and 
gradually make up the balance? 

Sir, two minutes more. That is one 
aspect of it. There has been the 
total neglect of the North-Eastern 
Sector which has been pointed out 
by various other friends. In his 
speech in the other House, the Minis 
ter referred to the development of 
Hydel power projects. According to 
him, we can develop a capacity of 
70,000 MW of hydel power. But at 
present we have hardly 11000 MW of 
hydel power. Now, hydel power is a 
source of energy which is very cheap. 
But it takes time. We are getting 
assistance from foreign countries to 
develop this source of energy. I do 
not know whether it means multi 
nationals or others. But let us try to 
see whether our own resources and 
our own technical know-how can help 
us in this respect. In the case of 
Rohini we have been able to utilise 
our own technical know-how. Can 
we do it in this case also? I would 
request the hon. Minister to do away 
with the contractor system in the 
matter of coal. The situation that 
has been prevailing in Dhanbad, Asan- 
sol and Raniganj belt is the direct 
outcome of the contractor system, 
would the hon. Minister be prepared 
to do away with that and also to do 
away with private trade in coal? He 
talks of strengthening the public dis 
tribution system. Buit the public, 
distribution system and private trade 
cannot go hand in hand. Let him 
take that initiative in this case of 
contractors s0 that they do not rule 
in the ccal area and the coal is not 
sold in the black market. (Time 
bell rings) So far as smuggling of coal 
across. West Bengal is concerned, 
he. should know that the entire smug 
gling on the      international 

border is the responsibility of the Border 
Security Force which is under the 
Government run by his own party. In that case 
he should blame his own party. If they have 
any specific complaint, they should try to 
establish it and not try to make fantastic 
allegations against the Government which 
does not see eye to eye with their party in 
many matters. 

THE MINISTER OF ENERGY AND 
COAL (SHRI A. B. A. GHANI KHAN 
CHAUDHURI): Mr. Vice-Chairman, Sir, I 
am thankful to the Members who have 
participated in the Debate. Some of them have 
given very valuable suggestions and I can 
assure them and also the House that We will 
try to implement them, in our own way. Some 
of them have, in their own characteristic way, 
criticised the Government which is neither 
here nor there. This criticism is for criticism's 
sake and whatever is done by the Congress (I) 
Government, they will go on criticising that. I 
had thought that some concrete suggestions or 
some consensus will emerge. It is a very 
important issue and I had thought that the 
debate would go on that line- But, un-
fortunately, some of our friends have taken a 
very narrow party line and have hurled abuses 
at me personally. Well, they can hurl abuses at 
me. I do not bother about their abuses and I do 
not depend on their certificates. But I can 
assure them, and I think it is proper, that I will 
continue to do it. 

Mr. Vice-Chairman, Sir, today, there is no 
doubt, there is a crisis of energy. And today, 
everybody is thinking, I am sure, that energy 
must flow and this must flow in such a fasion 
that shortages do not occur. This is the 
demand today. This also reflects, according to 
me, the progressive attitude of human mind 
towards the energy problem. Undoubtedly, as 
Mr. Pant, has very correctly pointed out—I 
entirely agree with him— the future growth of 
India depends on how we as a nation can 
solve tb$ 
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complex problems 0f energy Most of the 
countries in he world are today preoccupied 
with the threat of energy crisis which is 
brought to the civilized world. 

SHRI KALYAN ROY: Sir, he can lay it on 
the Ta">>le of the House. 

THE VICE.CH URMAN (SHRI R. R. 
MORARKA): Order, please. 

SHRI A. B. \. GHANI KHAN 
CHAUDHURI: Mr. Vice.Chairman, Sir, some 
of the countries are fortu_ nate enough to have 
oil. But, I think, this is just for the time being. 
I believe that no single prescription existed in 
this wt rl^ of today for the solution of the 
energy problem. Mere energy conservation is 
not enough. Petroleum alone is not enough. 
Nuclear  energy   is  not  enough.... 

SHRI KALYAN ROY: Why is Mr. 
Mahajan staring   it the Minister? 

THE MINISTE \ OF STATE IN THE 
MINISTRY   OF   ENERGY    (SHRI 
VIKRAM MAHAJAN): I like his face. 

SHRI KALYAK ROY: We also like L    his 
face, including yours. 

SHRI A. B. \. GHANI KHAN 
CHAUDHURI: Solar energy is not enough. 
And n o.thermal points to the same thing. 

Sir, as Mr. Pa::t was trying to impress the 
House, and I agree with him that probably 
proper combinations of all these factors have 
to be found to tackle the present energy crisis. 
I do not agree with Mr. Pant when he says tha; 
we do not have an energy policy. We have an 
integrated energy policy and we are deter-
mined to impleir. ait that. 

SHRI NARASINGHA PRASAD 
NANDA (Orissa) What is that policy 
then? You just describe that policy 
to show that yot have an integrated 
policy. ' 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I am just coming to that. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMEN_ TARY 
AFFAIRS (SHRI SITA RAM KESRI): You 
just wait. The Minister is competent to reply. 

 
SHRI A. B. A. GHANI KHAN 

CHAUDHURI: Mr. Pant has wanted to know 
what the integrated energy policy is. Keeping 
in view the picture of energy needs for the 
future, we are going ahead with an integrated 
energy policy of reducing dependence on oil, 
promoting the programme of conservation, 
developing electricity based on coal, hydro 
and nuclear, and accelerating research and 
development in non. conventional energy 
sources. It is to reduce the demand of oil as 
such, and to recover the real cost that the 
Government had recently increased the prices 
of petroleum products. Already the demand of 
motor spirit has fallen. We intend to pursue 
the conservation measures, improve the 
efficiency of energy use and develop 
non.com-mercial sector which feeds the rural 

3 P.M. 
areas. The programmes for 3P.M. renewing 
forests and woodlands are being taken up by 
the Ministry of Agriculture. This is our 
integrated policy. For the present what is our 
basic thinking on this? Our basic policy today, 
in a country like ours, t0 my mind our present 
task is to ensure that the energy requirement 
of the-country is met by the electrical power 
as far as practicable. But, unfortunately, to day 
out of the total commercial energy 
consumption, the share of electrical energy is 
only 28 per cent. This is a big gap and we 
want to cover that gap. 



 

[Shri A. B. A. Ghani Khan 
Chaudhuri] 

Now, there is another factor which we 
would like to put    before    the House    
and    that    is the per capita consumption.    
The   per   capita   consumption in our 
country is very low. The    per     capita    
consumption    in a    country   like   
Canada   is    11,000 k.w.,      Sweden     
has      9,000      kw., and so on.    But our 
per capita consumption ifl only 130 k.w.      
But,    I do not think we have any reason 
to be panicky on this score because we are 
much behind these countries    in building  
up  the     infrastructure     of power     
sector.   They     were     much ahead of 
us.    There is no doubt and there    are    
no two  opinions  on the fact  that power  
crisis exist® in  this country and there is a 
gap between the demand and supply and 
the rate of growth of generation is lower 
than the rate of growth of demand.   Sir, 
this ig a basic fact.   I am not going to 
dispute this.   This exists and this is also a 
fact that it is a legacy of the past; not that 
in six months' time we have created a 
situation like this. 
The House will be pleased to hear that at 

the recent Power Ministers' Conference 
the Prime Minister suggested that our 
planning should be done in such a fashion 
that ten per cent reserve should always be 
there. In other words, it means that 
generation should always be ten per cent 
ahead of the demand. This will enable us 
to avoid load-shedding, which has 
become the normal phenomena in our life 
today. 
The revival of the national economy 

demands that power crisis has to be 
solved and it has to be solved in the 
quickest possible time. Here I will beg of 
all the Members to be unanimous in 
helping us in seeing how we can tide over 
the present difficulties. Taking India as a 
whole, the installed capacity today is 
29.000 m.w. hydel is 11,000 m.w. and 
thermal is 18,000 m.w. of which is 2,000 
m.w. is in the Central sector. 
Mr. Victt.Chairman, Sir, you have heard 

many of my friends sptak on 

the D.V.C. Well, it is in the Central 
sector. I do not say that the D.V.C. is 
running     in     a     perfect     fashion. 

As a matter    of fact, it is a sick unit today 
but when I say something about the State 
Electricity Boards, I simply mean that not 
only the DVC but  other State  Electricity     
Boards will also improve.   DVC has to    
be improved; we are trying to improve it.   
We have sent a task force.    We have 
brought British experts and they have 
given us their interim reports. We are now 
trying to do away with the technical 
deficiency that they have pointed out.   I 
have  no  doubt  that within a couple of 
months, the DVC's performance will 
improve.    But that does not necessarily 
mean that other State Electricity Boards 
will not improve.   Many  of  our     friends  
have referred to Central sector.       Well, I 
have eaid what I have said.   I have said 
that we have to see if a certain, sector 
cannot function efficiently and cannot 
fulfil the national obligations, We have to 
find out as to why    they cannot function, 
what is the trouble, what is the difficulty, 
and    whatever help is necessary, whether 
it is in the State sector or in the Central 
sector, we have to render that help.   That 
is our argument.   That    is    what    we 
want.   But unfortunately     we  have been  
criticised.   Unfortunately,      we have 
been, mostly I have been, misunderstood.   
For the next five years planning we have 
cleared about 20,000 MW of power, of 
which 6,000 is hydro and the balance 
14,000 MW of power is thermal.   We 
have cleared it and construction is going 
on.    Now, many hon. Members obviously 
will ask me whether we will be able to do 
this job on the scheduled time,     during 
the sixth fixe.year plan.   Well, this i3 a 
moat important     question.   To     my 
mind, this is a vital question.     This is the 
trial  of the present Government.   If the 
present     Government cannot  do  this,  
well,   we  cannot  do away with the 
shortage of power problem ...     
(Interruptions)    We    have got to do it; 
we are determined to do it, and I think, we 
shall do it.   Yea. 
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may laugh; yon have the reason to laugh, 
because j ou belong to opposition, you 
will laugh; I know that; I am conscious 
o)  that. 

SHRI KALY/N ROY: He started with 
a bang aid ended up with a whimper. 

SHRI    A. B. A.  GHANI      KHAN 
CHAUDHURI:    3ut the     basic     fact 
remains that 01 ly future events will prove 
whether   ve have been able to do the job 
or not.   It is too early to say OT to utter 
any views     on this. These projects  have  
been sanctioned and   different   flectricity   
boards     as well as the Central electricity 
boards, as I have eaid   are  on the job     
of construction.   Ve    are    very    much 
concerned  with  the slippages.   Num. ber 
of Member T have    pointed    out about 
the slipp .ges.   I do agree that in the past,  
slippages have occurred for a number 0' 
years.   Now, we are trying t0 call 1 ie 
Chief Ministers to have a dialogue with 
them to make them interested   to tell    
them to be careful about the slippages.    
We tell them 'Kindly see that these 
slippages do not occur'.   As a matter of 
fact, I have met most of the Chief Minis-
ters.   This was discussed not only in the    
Power    Ilinisters'    Conference. The 
present  B-wer     Ministers'  Conference 
waa no1  a ceremonial one.   It was a 
Power    Ministers'     Conference for a 
purpose.   It     was     a     Power 
Ministers'  Conference which  dragged On 
for two days.   Not only it ended there.   
Even after    this,     the State Ministers 
and rayself have been discussing and 
discussing.    We are talking.   We are t 
*ying to minitor their entire requiren ents.   
We are    telling them    'You do not    
hesitate to    tell your difficulties   to us; if 
you require steel, cement a d other things, 
do tell us'.   We tell th' m 'We will try to 
help you   as  far   as  practicable'.   We  
are all the time pi tting emphasis on the 
on  going projicts.   We know if we 
complete this,   ve will turn the table and I 
am sure  those who are laugh- 

ing today at me, will surely appreciate 
our exertions, our endeavours, our 
efforts... 

SHRI NARASINGHA PRASAD 
NANDA: They are laughing at them-
selves. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I am sure also that a 
new era would start in India, an era 
of prosperity. So far as the power 
sector is concerned, a working group 
has been set up by the Planning 
Commission to draw up a programme 
of power development in the next 
decade. We are not (content. Nor. 
mally, the practice was to think in 
terms of five-year plans. Now, we 
are not thinking in terms of a five, 
year plan only. We are thinking in 
terms of a decade, how to solve 
once and for all this knotty 
problem of ours. The suggestion of 
the Prime Minister for having a re 
serve of ten per cent will be kept in 
view. Beyond the period of the Sixth 
Five-Year Plan, we are working also 
on the Seventh Five-Year Plan. The 
House would be pleased to know______  

SHRI NARASINGHA PRASAD 
NANDA: Now, you are implementing 
the Seventh Five-Year Plan? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: The House would be 
pleased to know that already, 9.000 MW 
worth of projects have been cleared. 
Always, there is and there used to be anti-
Centre arguments which we lused to hear 
from the States that projects are pending 
before the Energy Department or before 
the Planning Commission. This time, we 
are determined to clear all the projects 
which are technically feasible and if the 
States have the resources, taking up the 
matter with the Finance, let them go 
ahead, and we will help them in every 
possible way. I have told them that I will 
personally fight with the Finance for the 
resources, if they lag (behind in 
resources. I was talking about 9,000 MW 
worth of projects, in relation to the    
Seventh    Five-Year 
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Plan. Another 7,000 MW has been cleared by 
the Central Electricity Authority, which the 
Planning Commission has been examining. 
They have not given their blessings. I have no 
doubt they will soon give their blessings. In 
the Seventh Five-Year Plan, our endeavour 
is... 

SHRI KALYAN ROY: Why are you silent 
about the Eighth Five-Year Plan? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I have said, for a decade, we 
are planning. If you want, I can give you the 
details, if it will make you happy. But here, so 
far, so long, our emphasis has been on thermal. 
Now our emphasis is on hydro. In the 7th Five 
Year Plan v/e are thinking to do it on 50-50 
basis, i.e. 50 per cent thermal and 50 per cent 
hydro. We are also thinking to condense the 
period of hydro. In this connection, if we 
require some experitise, some knowledge from 
abroad, in the national interest, we will not 
hesitate to take that. 

Many of the hon. Members have correctly 
pointed out about the capacity utilisation 
factor. I agree with them. The capacity 
utilisation has been very low in recent days. In 
1976-77 it was 55 per cent. Before we came, it 
was 44 per cent and now it is 48 per cent. 

Now some people have talked about the 
difficulty of coal while some others have 
talked about the difficulty of transportation. 
Well, this difficulty is there. I am not saying 
that the difficulty is not there, but the fact 
remains that we have improved a lot. There 
was a time when most of the power stations 
used to have only one day's stock, but today I 
think, most of the power stations are having 
three or four or even five days' stock. We are 
trying to build up stocks. Where there is a 
complaint If the quality of coal, we are giving 
special attention to that and we are trying to 
improve the quality of coal als». 

There has been    some   controversy about 
BHEL, Mr. Vice-Chairman, Sir, I think that 
has no significance    be-cause we are thinking 
to    introduce quality control  and maintenance    
of time shcedule for delivery equipment. If    
these   two    things   are   done,    if BHEL   
can   maintain   the   time schedule,    if    the    
delivery    equipment is done in time, if the 
quality control is there, I think the desire or the 
urge to import foreign things will go.    But 
even then I would like to inform the House that 
on this issue we are having an open mind. 
Wherever we think that there is a necessity or a 
particular  State Board is  demanding it,  we 
will give due weightage  to  the    re-!    
commendations  of that State Electricity 
Board, but it is our national policy to  control  
indigenous     materials and we will continue to 
do    that. 

With regard  to the Rural Electrification  
Corporation,     my     experience tells  me and   
also some  of  the  MPs have pointed    out that 
rural electrification  suffers the most.     Mr.  
Pant also   dealt  with   this point   yesterday in 
his speech.    I have brought it    to the  notice 
of  the Chief Ministers  of different States "that  
the rural  sector must get the minimum power.   
Whatever happens,    you must ensure that the 
rural sector    gets    at least 4—6 hours' power.    
Otherwise,  rural elec-rification   is   
purposeless,  meaningless. Mr.     Pant    has   
asked  what  we  are doing  about  the bio-gas.    
For his  information,   I  can  tell  him  that     
all these years only 60,000 to 70,000 bio-gas 
plants were installed in the country'.      In  the   
Sixth  Five Year  Plan, we have targetted that 2 
lakhs plants will be installed during that Plan 
period.    I think if we can achieve this, this 
will be a good achievement. 
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Other Members iave laid emphasis on solar 
energy. 1 do not say that we have achieved 
much in this field. But at the same time wi are 
not indifferent to this aspect. Research and 
development is being accelerated. A 10 KW 
experimental powe>- station has been installed 
at Madras ITl in collaboration with the FRG) 
from whom operational data and co: t data are 
being obtained to examine its commercial 
viability. Three «-xperimental solar pumps have 
been installed by the Central Electronics Ltd. in 
Gujarat, Rajasthan and Del li and three more are 
in the process of being commissioned. Photo 
volt lie system is being - undertaken. Prodi ct 
development is being promoted. Lesearch on 
wind and investigation 'in tidal power de-
velopment are a so being planned. Two geo-
thermal projects—one in Himachal Pradesh and 
the other in Ladakh area—-are n various stages 
of investigation. We 1 iust remember that all this 
we have been doing. We have not neglected any 
sector. But unfortunately or fortunately we must 
remember that for t ie present, the new sources 
of energj will not give a solution for the energy 
problems till the turn of the century. For this, we 
have to develop onventional energy sources. 
Electricit;- is one such source, for which also lo 
ig-term planning is being done. 

Mr. Vice-Chairn an, I have replied to the 
points raistd by most of the hon. Members on 
the floor of the House. One verj controversial 
point has been raised by some Members about 
the statemer t I once made about the private 
sector'^ role in the power sector. What 1 said is 
this. The private sector people came to see me 
and I told them en their face: "You criticise the 
Gc/ernment's performance. Why don't you 
yourself do something? If yo 1 want to do 
some-- thing, we will allc w you to do it. Go to 
the coal mines, invest your money, but 
remember you will only be allowed to generate; 
no t ransmission, no distribution, nothing of the 
sort will be allowed. We will buy the power." 
We can    enter into    an    agreement with 

them. Details will come up if they come 
forward. But unfortunately none of them has 
come forward. And this has raised such a 
controversy that I cannot tell you. But I 
wanted somehow to solve the power problem. 
If somebody comes forward to invest money, 
if somebody sells power, we are prepared to 
take it. Why not? For Calcutta's electricity 
supply, the private sector is still there. We 
have not touched them. That is there and I can 
tell you they have been doing a very good job. 

Now I will come to coal.    Most    of the 
Members of the House are probably aware 
that production of coal has been static for 
three    or four years.    Probably, the annual 
growth rate has been about one per cent.   
Well, some of my friends will also argue with 
me about my  figures.    They  say  it  is   all  
lies, ail lies, as if they are the only fountain of 
truth and we are the fountain of all lies.    Coal 
production was about 101 million tonnes in 
1977-78.    It was increased to about  102 
million tonnes in   1978-79   and   104  
million  tonnes  in 1979-80.    I do not think 
Mr. Pant has been well informed when he has 
said that  there has  been no improvement in 
coal.   1 do not know if I had heard him 
correctly, but I would beg of him not to 
misunderstand me if I have not understood 
"him  properly.    I am glad to inform this 
House that during the first  quarter  of  this    
year  we    have already  attained    a growth 
of  10 per cent over the previous year.    This is 
the first time, after many years, that the coal 
industry has attained a growth rate of this 
magnitude. 

M*. Vice-Chairman, Sir, while I say this, 1 
do not say that everything is all right with the 
coal organisation. We are reorganising the 
whole thing— Coal India. And I am sorry—I 
must apologise before the House—I cannot 
give you details of that thing because 
discussions are going on with the Planning 
Commission and Finance and it will go to the 
Cabinet then. After that only I can pronounce. 
But I can I assure you, I am aware of the pro-
blems, many of the problems that have 



 

[Shri A. B. A. Ghani Khan Chaudhuri] been 
brought to my notice by my respected friends 
here about corruption. Well, I am personally 
trying to look into these. I do not know how 
far and to what extent I will be able to do 
away with the corruption system. Here also I 
would like your co-operation. 

SHRI R. MOHANARANGAM (Tamil 
Nadu): We do not co-operate with corruption, 
Sir. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: To do away with corruption I 
want your co-operation here. To do away 
with this corruption system, do help us. 

Sir, there are people who become very 
happy when they find something wrong with 
the nationalised industry because they do not 
like the public sector. So, you see, wherever 
there is something wrong with the public 
sector, they rejoice. But there is nothing to 
rejoice at it. It is our duty. I am n°t saying that 
we did not have any lapses. I am not saying 
that we have not committed blunders. Yester-
day Mr. Kalyan Roy was telling me, this 
officer has not been penalised or that officer 
has not been penalised. I would most humbly 
tell him that it was done in 1977, it was done 
in 1978 and it was done in 1979. How can I. 
today, reverse the whole judgment? It will be a 
big problem. But, as I have told you—and I am 
assuring this House—I will not spare any 
corrupt officer provided his corruption is 
proved. You see, I am nobody to penalise an 
innocent man. This is not the idea of 
administration, this is not the idea of rule of 
law. So about corruption a lot of things have 
been said. 1 can tell them "We are with you. 
Kindly help us." Many of you have talked 
about the safety measures—and very rightly. I 
congratulate you on this. I am with you to see 
that the safety measures are taken up in proper 
spirit. If the Members of the Rajya Sabha like, 
they can go with rfte or they can go alone to 
the 

mines to see whether the safety measures are 
being implemented or not. We have safety 
committees and they have made almost 200 
recommendations. AH those are there. When 
Mr. Kalyan Roy or s0mebody else says that 
these recommendations are not being adhered 
to, probably he is correct. I am not 
disagreeing with that. We have to look into it 
very carefully to see that the safety measures 
are adhered to and accidents, as far as pos-
sible, are avoided. It is our duty, it is 
everybody's duty, to look into that aspect of 
the problem. 

Now somebody has raised a point about the 
difficulties of inputs. I would like to give 
some information here. In the eastern region 
there are some difficulties so far as power is 
concerned. Not only are we trying to improve 
DVC but are also thinking to instal many 
captive plants which will start working very 
soon. 

Now somebody said about explosives. I am 
glad to inform the House that the scarcity of 
explosives is no more there. Not only are we 
importing explosives but also we have our 
own concerns producing explosives. That is 
sufficient to meet our demand. So explosives 
are not a constraint today. 

Then somebody has said about cement, 
steel and all these things. Well^ J do not 
dispute that there are some shortages here and 
there. If we cannot get them within the 
country, we are thinking to import them. But 
we are not in any way trying to halt the 
progress. 

About certain welfare measures, some of 
my friends have very rightly said certain 
things. I agree with them. Since I became the 
Minister, I went round and I am very keen to 
introduce social welfare measures—housing 
facilities, hospitals, schools and other welfare 
measures, if they can suggest anything, we are 
prepared to accept it. We have a Consultative 
Committee. I do not know why Mr. Pant 
suggested another Parliamentary 
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Committee. The Members in the Consultative 
Comrr-ittee are the Members of Parliament 

SHRI KRISHNA CHANDRA PANT: 
vUttar Pradesh); Jir, I did. not think that I had 
to explain to the Minister the difference betv 
een a Consultative Committee and a 
'arliamentary Committee like the PAC or the 
PUC. I thought he knew t * difference. 

SHRI A. B. /. GHANI KHAN 
CHAUDHURI: I 1 link the Consultative 
Committee is quite sufficient to look into the 
matl jr. 

SHRI KALYAN ROY: Provided the 
officers give the information correctly. 

SHRI A. B. \. GHANI KHAN 
CHAUDHURI; Mr Kalyan Roy, I may assure 
you that I would try my best to help you. Stil 
if you think they are not giving yc 1 the 
correct information, I do not 1 now what I can 
do. 

SHRI KALYAN ROY: You should correct 
them and give the correct answer. 

AN HON. MEMBER: All right. The 
suggestion is notaole. 

SHRI A. B. K. GHANI KHAN 
CHAUDHURI; Sc I think, most of the points, 
i hav i covered. There is one point of M . 
Kalyan Roy, put forth before us ery 
vigorously, and he has probably tried to sway 
the House with him. I do not want to blame 
him beca se he has a point there. In the 
c<*<se of the CCL the production has gone 
up from 5.97 million tonnes in 1974-75—he 
was talking of the t nderground, I mean 
ground mines—tc 6.98 million tonnes. Should 
I read all this? 

SHRi NARASINGHA PRASAD NANDA: 
You lay it on the Table of the House. 

SHRI A. B. V. GHANI KHAN 
CHAUDHURI: Or do I say that there is a 
decrease in the production? And in this 
respect we are thinking of modernising all the 
mines and, if necessary, of taking expert 
knowledge. 

Mr. Vice-Chairman, Sir, I think I have 
covered all the points of tne Members. One 
personal explanation, I think, I owe to the 
House. 

SHRI KALYAN ROY: Before you go to 
personal explanations, two points you have 
not explained; Why is it that till today there is 
no Secretary of the Coal Department and that 
there is no Chairman of the Neyveli Lignite 
Corporation? I could not meet the Chairman 
of the Coal India. Out of 30 days, he is here 
for 20 days. The work is paralysed. 

SHRI   A.   B.   A.   GHANI   KHAN 
CHAUDHURI: Mr. Vice-Chairman, Sir5 
what has happened is that there is a dialogue 
between the Planning Commission and the 
Finance. 

SHRI KALYAN ROY: To appoint the 
Secretary? 

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: To reorganise the whole Coal India. 
You see, sometimes, his presence is required 
for postings. Probably they require something, 
i do not know the details of it. But you see ap-
pointment of Secretary, I do not think, is a 
very important factor. 

SHRI KALYAN ROY: The Chairman of 
the Coal India is there. He is most often in 
Delhi. I would like to table a question: On 
how many days was the Chairman of the Coal 
India present in Delhi and on how many days 
was he in Calcutta? 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Order please. 

SHRI A. P. A. GHANI KHAN 
CHAUDHURI: Our eminent friend, Mr. 
Kalyan Roy, I will never be able to make 
happy. 

Sir, there has been a personal attack on me. 
Mr. Kalyan Roy wants to throw me into the 
Bay of Bengal. 

SHRI KALYAN ROY: I never men-tioned 
his name. The Bay of Bengal will be totally 
polluted. 
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THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA):  Order  piease. 

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: One point, I would like to make quite 
clear. There are varieties, types, of coal. Soft 
coke, coking coal and non-coking coal. 

SHRI KALYAN ROY: There is no 
cooking coal.    (Interruptions) 

SHRI VIKRAM MAHAJAN: There is 
nothing to laugh at a wrong pronunciation. 

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: Coking coal. Mr. Vice-Chairman, Sir, 
there is no restriction on soft coke and non-
coking coal I have visited many places, and 
some people have said that their industry was 
at the point of closure, that they not getting 
wagons, that they could not bring coal, that 
there was scarcity of wagons, this and that. 
Well, Sir, I have made some ad hoc allotments 
and also told the Government that so and so 
had been made an ad hoc allotment and asked 
it to find out whether he was a genuine 
consumer or not. I do not think I have done 
anything wrong. This is within my 
competence, and the law provides for it. 

Second thing is. there has been a 
storm in the cup of tea because I have 
given some coal to the people of Mal- 
da wherefrom I come. You see, there 
is a lot of construction going on in 
Farakka and Khajuria. For bhattas, 
brick-burning, they require coal. I 
have been the Minister for more than 
six months. In the six months prob 
ably I have given them 30,000 tonnes 
of coal on an ad hoc basis. And if 
somebody has done any wrong or mis 
chief, well the law will take its own 
course. But I do say on the floor of 
the House that I have committed no 
wrong and I am fully competent to, 
give    this.   Even      today if  any- 
body approaches me and I think it is a 
genuine case, I will give 'them this. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): The House will now take up 
the next item. 

SHRIMATI KANAK MUKHERJEE (West 
Bengal): Will the common people of Malda 
get coal at fair prices or not?. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA)   : Order, please. 

RE. CLARIFICATION IN RELATION TO 
STATEMENT MADE BY THE MINISTER 
ON THE 23RD JULY, 1980 REGARDING 

(LIBERALISATION OF FREEDUM 
FIGHTER PENSION CHEME ETC. 

SHRI BHUPESH GUPTA (West Bengal): 
What happened to the other matter? 
Yesterday—I think you were in the Chair—
when Mr. Makwana made a statement on 
freedom fighters' pension and certain other 
things, it was decided that today we would be 
in a position to ask for clarifications. 
Therefore, we did not ask for clarifications 
yesterday. I told Mr. Makwana about it and he 
is quite willing to reply. But it seems you have 
forgotten it. Yesterday I think you gave the 
ruling or whoever was in the Chair. He read 
out the statement, but in order to 
accommodate the other business, we stopped 
there and it was agreed that Mr. Makwana 
would come and give clarifications today. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Mr. Bhupesh Gupta, you 
should have raised this point during the Zero 
Hour today. 

SHRI BHUPESH GUPTA: I tried. I tried 
again and again. Now, it is not for me fo try. 
You said, the Chair said, "Tomorrow it will be 
done". Now, 
tell us when we should do it. 

 
THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA): I said it for today only before the 
statement was read out. After the statement was 
read out and _ the clarifications which you 
wanted were contained in it, I did not say any-
thing more. Anyhow, if ycu want any further 
clarifications   ... 

SHRI BHUPESH GUPTA: I know it j    was 
settled.   If you consult the record, 

187 Discussion on [RAJYA SABHA]       working of Min. of 188 
V.nprmi and Devtt.   oi   Coal 


